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INTRODUCTION
1. the Chairman of the Estimates Committee, having been autho- 

Tised by the Committee, present this Seventh Report on action taken 
Ijy Government on the recommendations contained in the Hundred 
and Twenty-sixth and Hundred and Twenty-seventh Reports (Second 
Lok Sabha) of the Estimates Committee on the Ministry of Food ft 
Agriculture (i) Department of Food; and (ii) Directorate of Sugar 
and Vanaspati and National Sugar Institute, Kanpur, respectively.

2. The Himdred and Twenty-sixth and Hundred and Twenty- 
seventh Reports of the Estimates Committee were presented to the 
Lok Sabha on 7th April 1961 and 12th April 1961 respectively. Gov
ernment furnished their replies indicating action taken or proposed 
on the recommendations contained in the Hundred and Twenty-sixth 
Report between the 26th October, 1961 and the 23rd February, 1962. 
They furnished their replies in respect of recommendations contained 
in the Hundred and Twenty-seventh Report between the 17th Octo
ber, 1961 and 17th February, 1962. These replies were considered by 
the Study Group ‘E’ of the Estimates Committee on the 26th March, 
1962 who desired further information to be called from Government 
on certain points arising out of their replies. Further information 
received in respect of those points was considered by the Study 
Group ‘D’ of the Estimates Committee on the 29th August, 
1962. The draft Report on action taken on all the recommendations 
contained in the Hundred and Twenty-Sixth and Himdred and 
Twenty-Seventh Reports was considered by the Study Group on the 
6th September, 1962. The draft Report was adopted by the Com- 
mit;tee on the 10th December, 1962.

3. The Report has been divided into the following four Chapters;
I. Report
II. Recommendations that have been fully accepted by Govern

ment.
III. Replies of Government that have been accepted by the

Committee.
IV. Replies of Grovemment that have not been accepted by the

Committee.

4. An analjtsia of the action taken by Government on the reconn- 
wendations contained in the Hundred and Twenty-Sixth and Hund-

and Twenty-Seventh Reports (Second Lok Sabha) of the Esti
mates Committee Is given in Appendix VTI. It would be observed

(y)



therefrom that out of 47 recommendations made in the Himdred and ' 
Twenty-Sixth Report, 29 recommendations i.e. 61'7 per cent have 
been fully accepited by Government while 3 recommendations i.e. 6'4 
per cent have been partly accepted. Of the rest, replies of Govern
ment to 10 recommendations i.e. 21; 3 per cent have been accepted by 
the Committee, while those in respect of 5 recommendations i.e. 10-6 
per cent have not been accepted by the Committee. As regards the 
Hundred and Twenty-Seventh Report, out of 53 recommendations 
made therein, 38 recommendations i.e. 71-7 per cent have been fully 
accepted by Government, whUe 4 recommendations i.e. 7-5 per cent 
have been partly accepted. Of the rest, replies of Government to 9 
recommendations i.e, 17 per cent have been accepted by the Com
mittee, while those in resjpect of 2 recommendations i.e. 3:8 per cent 
have not been accepted by the Committee.

VI

H. C. DASAPPA, 
N*w Delhi—I, Chairman.

December 14, 1962 Estimates Committee,
Agrahayana 23, 1884 (Saka)



I. HUNDRED AND TWENTY-SIXTH REPORT

The Estimates Committee are glad to state that the points brought 
out in their Hxmdred and Twenty-sixth Report (Second Lok Sabha) 
on the Ministry of Pood and Agriculture (Department of Food) have 
been replied to by Government generally to their satisfaction. There 
are, however, five recommendations replies to which have not been 
accepted by the Committee and which have been commented upon in 
Chapter IV of this Report.

II. HUNDRED AND TWENTY-SEVENTH REPORT

The Estimates Committee are glad to state that the points brought 
out in their Hundred and Twenty-seventh Report (Second Lok 
Sabha) on the Ministry of Food and Agriculture (Department of 
Food)—^Directorate of Sugar and Vana^ati and National Sugar Insti
tute, Kanpur, have been replied to by Grovemment generally to their 
satisfaction. There are, however, two recommendations replies to 
which have not been accepted by the Committee and whidi hav* 
been commented upon in Chapter IV of this Report.
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rj0
1

‘I

H
| i

f
•-•B

/ —N■s

II
! i

S



8-

i’S.S’B S g
|T3 *n

liipli i VO

SL



mPfsH
m i n i
l l  u  I 

W M I
r i U i i i
^  d Z  > wcc

t y p i l l l - i

| | “ | g '§ | 'S | ^  i S - C S  
I .5 S  N| s 3  S * “  §.S-dE
^ o .«  “ -9 8 S §*s S.S S Sig
*" «-S-S S .5^ „ S ’S
g>ls

03
!.S*-a «2--.S I  3 *" a 
■. g.-s**̂  S 's  S i

§ 't-s-!.s .s5S “ | ,| g .
' k | :IL-tlll.i's.a-’s

a i s s i ^ - g . ; i | i 2 o - s  
£  s - S S - s s S S E ^  S ' S !



m

N



41

111 :
f r t l
C’w <U ̂ i  Ji

Ip l .
| i l i l  
8 "  d 
M'S-I J i l l

Z o  g>

s ^ i U
fH

8

«*>v%



tc
w
H
A<
<
X
V

'o

I

m

ill 
11 sf? fell's
^  p S*-»§’S ^K2

I I I

irv



| S “ o - S g ' g ^ i ; 2 < s S

I
I
I



Irijy

i o “ ' ^ S S s ' S | ' S g  
a - ’S “ o - ; ' ® - S g . a £ i

• ^ S S l l ' S l ' l l l i . a

Jf



i t i J l j

S ’S-S ®

nil M f p
0 ^ 0

^ ' f  U B p ^ a  3  O S ’S 3 
h!o s ^ 1  | | -g ’3 *^1 S |

««»iy 5'r5-r->!3m.Si

182^^^! '= "  ► > *-«2 w
i a g S a -



C O





rrt
ha

i*a.
.a;

«>





50

m

I  «  2 ^  S.-0 "  8 | |  ;  §

i t l ^ % | i | i | i i | f l | " lc3«>_S3®S.2oi^i3c2'fi tivp

I
^*111

s s i i i a l ^ - a s i  4 , 5

’ .s|ls!|5 ll| |
1-B‘g.S s.s*'̂  § B s«i.s &

i ® . S §
•s 8 ^  S 
>’C o 'o> C O'

S ^ 2

VQ o nd
S'S-'iSi

-  o.2«S S3 s  2 . a u

L.9

( 3

»n



31

« ^  CO o>

8_&J3t3 j2

&«!■“ I §
s l l f " -

5

I
9 .M
VO

c
ft

s
6
c/5
M
J

<r>



5 »

o
I

i p 8

1 .^
S

iS

s ii

m



53

i
C)

I t

•S a .s

f :s . s s i s s s

H t

" i f  « .•a

| l§
| . s l



54

m





56

m

l i i i i t i f l l l

oo
00



57

Itlliis
i2|«.s
l - p  M  ^

■§ g*ls ^•£>•5 sj|a|

s | ^  & -
^ | | o  .& 2 ” l ? - s  
l | I P | n S | a | ^
jiTJcD, O’s c ^ a ' ^ S ^«oo *- 2.S-5 2 «s^ S a 
i . i l §



58



P K s  s s ®

. s s | ^ | " i i
i  2^3 ij a ^ ’“ c

• S g sS -S ^ -S ^  
:=3-S 8 ’S | -g  "  
:|.SU 'S- "
b£) 4J

■a
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APPEiWiX I

Nort ON jPAMiLY Planning 
[Vide S. No. 9 Chapter II]

FAMILY PLANNING
Ministry of tifealth agrees Mth the views on family p laning ex

pressed by the Estimates Committee.
The programme for family planning in the Third Plan has been 

intensified and providies for—
(a) education and motivation for family planning,
(b) provision of services including sterilization,
(c) training,
(d) supplies,
(e) communication and motivation research,
(f) demographic research, and
(g) medical and biological research.

The emphasis now is on extension of the family planning pro
gramme particularly in rural areas by conducting family planniiijs 
orientation camps of short duration and short-term training coursefe 
through mobile teams. Contraceptives are given free to low incoiiife 
groups in urbw  are& nain^ly to those whose income is Rs. 300 ^.m. 
and below and free in tiiral areas irrespective of income. Goveirh- 
inent servants ^ e  givett sji^ial leaVe for sik days for undergoing 
sterilisatioii operation^. The State Governments of Andhra Pradesh, 
Madras, M^hatashtra, Mysotle, Gujardt and Kerala are giving cai^ 
allovlirahceS to those who olEFelr theittiselves for steriliziatiori. The Goir- 
eiiinieht Of tndia haVfe bftei'ed lOO% financial assistiance for stireng- 
thening of S t^  fb): ketiliz'atiott operations in hbst îtals in the Stdte* 
uid also for the expenditure 6n conveyance of the patients from their 
kbmes to (iistrid; hospitals and back where transport of the t*rinlary 
iteaith Gentres for carrying them to the hospital is not availdtble.

A note on family planning programme is attached.

F a m i l t  P la n n in g  t^tccRAMitCB

“In the Chapter oh Loiigiterm Economic Developmeilt (of Thii-d 
Five Year Plan), certain provisional estimates of increase in popula* 
Hbn thte iieit ftftleeii yfears hiVe Uebri bited, It hai bieen
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stated that the objective of stabilising the growth of population over 
a reasonable period must be at the very centre of planned develop
ment. In this context, the greatest stress has to be placed in the 
Third and subsequent Five Year Plans on the programme of family 
planning. This will involve intensive education, provision of facili
ties and advice on the largest scale possible and widespread popular 
effort in every rural and urban community. In the circumstances 
of the country, family planning has to be undertaken, not merely as 
a major development programme, but as a nation-wide movement 
which embodies a basic attitude towards a better life for the 
individual, the family and the community” .

2. During the Second Five Year Plan period efforts were made 
to set up an organisational base over which to build a four-fold 
“Service, Education, Training and Research” programme. It was soon 
evident that emphasis should be on education and action research. 
The Central Family Planning Board was formed in September, 1956, 
Madras Government had appointed a State Board three month:; 
earlier and Bihar Government had formed a Family Planning Com
mittee in 1954. Gradually State Boards were formed; Andhra Pra
desh, Bombay, Himachal Pradesh, Kerala, Mysore, Rajasthan, Uttar 
Pradesh and West Bengal during 1957, Assam, Madhya Pradesh, 
Orissa and Pimjab during 1958 and Jammu & Kashmir duriag 1960. 
The next step was to form District Committees in each State. They 
are now being formed with Government of India assistance. Family 
Planning Officers have been appointed in most States. Some still work 
part-time for family planning in addition to their other duties. For 
effective and expeditious implementation of the family planning 
programme it is essential that the State Boards and District Commit
tees should intensify their efforts and where District Committees are 
not formed, they should be formed immediately. Government of 
India has already offered assistance for this purpose. The appoint
ment of whole time State Family Planning Officers and the develop
ing of State Family Planning Bureaux are equally essential.

3. There are now three expert committees in the Ministry of 
Health viz., the Demographic Advisory Committee, the Committee on 
Scientific Aspects of Family Planning of the Indian Council of 
Medical Reseerch (deals with medical and biological aspects) and 
the Communication Motivatipn Action-Research Committee. Ad hoc 
Committees are formed for special subjects like oral contraceptives. 
Third Five Year Plan, Competitions, and Awards.

4. In the field of education attempt was made to collect informa- 
iion on factors which were responsible for community attitudes,
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beliefs and behaviour pattern, to identify natural group leaders and 
use them as channels of communication, and to test and prepare basic 
materials and methods for mass, conmiunity groups and individual*. 
The studies at Ramanagaram and Delhi showed that 70*5 per cent 
to 75.8 per cent persons were in favour of family planning. The 
Bjangalore Study indicated that 82-8 per cent males and 27-7 per cent 
females knew one or the other methods of family planning. They 

•did not seem to have adequate knowledge of physiology of hxmian 
reproduction and family limitation. Some studies showed that they 
did not have sufficiently strong motivation to continue an initially 
accepted method. Well designed studies without education prog
ramme did not yield the desired results. This led to the formatio* 
of Family Planning Commtmication Action Research Programme.

5. Ford Foimdation has offered assistance for communicatio* 
research and training. The general goals of this programme are to 
provide better understanding of basic factors which influence the 
acceptance of family planning and use of this understanding plus 
the educational knowledge and skills already available to develop R 
more effective family planning programme. Such a programme will 
•enable us to know more about some of the problems which will 
help in extending the programme. We will get a better picture of 
groups, rural and urban, who plan their families and who.do not, of 
what are the reasons for not persisting in the method accepted at 
the first visit to the clinic, their hopes, needs, anxieties, values and 
goals.

6. Funds have been placed at the disposal of State Government! 
to produce education material suitable to culture and background of 
the people in their respective areas. Thpy should be fully utilised. 
Any proposal they may have for developing this aspect of the 
programme may be sent to the Ministry of Health.

7. The methods which are being used to promote the movement 
vary in scope from simple talks with friends and neighbours to 
group meetings, film shows, advertisements and more elaborate 
family planning clinic services. Among the methods which have 
been used, one which has appeared to be of considerable value is 
family planning orientation camps. After a number of pilot studieg 
with orientation camps which have turned out favourably, the Gov
ernment of India recently, have offered financial assistance for the 
holding of such camps throughout India. Subsidy is now available 
for further camps ot the rate of Rs. 10*00 per participant, for • 
family planning orientation camp of three days duration. State 
Governments may now hold such camps according to a regular phased 
programme. Orientation teams one to each State are being posted. 
They can help in advising on methodology of holding such camps.
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8. Honorary Family Planning Education Leaders have been 
l^P ôiijited. Such group leaders help considerably in creating the 
bacl^ound of acceptance of Family Planning. They address 
meetings, arrange group discussions, motivate people, mobilize 
public opinion and form a net-work of local voluntary group in 
(Afferent places to carry the message. They have done valuable 
work. The response is enthiuiastic and exhilarating. A stage is 
leached that such Leaders may be appointed at the District Level.

9. The Central Health Council at Jaipur in October, 1960 observed, 
“The Central Council of Health noting with satisfaction the progress 
made in the implementation of the family planning programme in 
the various States, reiterates the need for extending the family plan
ning services by an intrasification of the family planning education 
campaign and by the enlistment of the active help and co-operation 
of all health agencies, volimtary and special welfare organisations 
and the agencies of the Community Development, Agriculture and 
Education Departments. The Council further recommends that the 
training centres in each State should be rapidly developed for the 
training not only of those working directly in this field but also of 
all medical and health workers employed under the Community 
Development and Welfare Department, etc. The Council having 
considered further the proposal for the creation of demographic cells 
In the State recommend (i) the creation of such cells in the States’ 
Health Statistical Bureau and Headquarters of District Health Orga
nisation, and (ii) the training of personnel sponsored by the State 
Governments at the Demographic Training Centre.

10. The training programme 1;>egan with hoc courses. There are 
Ijiraming centres directly under the Government of India and also 
regional training centres under the State Government. Touring 
Training Teams are being, posted to each State. They should be 
fully utilised for training doctors and medical auxiliaries in their 
respective stations.

Th£ number of persons trained] undergoing training in family 
planning methods upto March, 1961 as per information available is 
9S follows:—

8 o

First Plan Second PJan 
Trained/ 

undergoing 
training 
during 

June, 1961

Total

(I) (2) (3)

(i) Family Planning Training and 
Research Centre, Bombay

— 5 :̂) 509



8 i

(I) U) (3)
(ii) Family Planning Training 

Demonstration & Experimen
tal Centre, Ramanagram

— 339 329

(ill) Family Planning Training 
Centre, Delhi

— 78 78

(iv) Touring Training Teams — 475 475
(V) Regional Training Centres — 1.265 1,265
(Vi) Others 67 1 ,1 13 1,180

Total 67 3.769 3.836

11, In the field of services, we started with research on safe pe
riods. Soon after foam tablets were offered. Now all available me- 
Ihods including sterilization are offered. The decision to accept one 
or the other method is left entirely to the discretion of the individual 
family* The point of view of conscientious objectors is respected and 
appreciated. The programme is developed as peoples’ programme 
with Government assistance seeking co-operation of all parties and 
religious groups and; steering clear of religious, ideological and poli
tical controversies. ' The demand for contraceptives has increased 
considerably, at one time heavy demands created shortage in sup
plies, orders had to be placed abroad in bulk. Their manufacture in 
the country has been expedited. Foam tablets, jellies and sheaths 
are now manufactured in India. Public demand for services includ
ing sterilization facilities gradually increased.

12. A statement showing the number of regular Family Planning 
Clinics and the medical/health centres providing family planning 
services State-wise is at Enclosure ‘A ’. The number of rural and 
urban family planning centres and other medical and health centres 
giving advice in family planning reported to have been opened upto 
June, 1961 is as follows:

REGULAR CLINICS

First Second Plan 
(1956 to 
June 1961)

Other Medical Health 
Clinics giving advice 
in family planning

Total

Rur^ 20 1,101 1,864 2,985
Urban 125 441 330 896

Total 145 1.542 2,194 3,881

13. Contraceptives are issued free as well as at subsidised rates. 
Those who receive contraceptives free can, however, contribute to a 
Welfare Voluntary Contribution Box which can be kept in eadi 
clinic. Funds thus collected can be utilised for the welfare of mothers 
and children. AH types of* contraceptives can be distributed free in



rural areas irrespective of income. Sheaths can be issued by non
medical personnel and foam tablets can be distributed through Public 
Health Nurses, Health Visitors and Auxiliary Nurse midwife. It ha« 
been recommended that the family planning services should form aa 
integral part of the medical, health and welfare services. National 
Extension and Community Development Organisations are gradually 
covering the entire coimtry and; each block will have a primary 
health centre. In rural areas the clinics are, therefore, being mainly 
associated with primary health centres.

14. The Central Family Planning Board recommended the inclu
sion of sterilization operation in the family planning programme o b  
the merit of each case after careful examination by a qualified doctor 
with the consent of both husband and wife. In hospitals and institu
tions where facilities exist the Government of India have sanctioned 
extra personnel to strengthen the staff of some of the hospitals direct
ly under them, and grant of special casual leave not exceeding six 
working days to Government servants who undergo sterilization 
operation, and has also offered assistance to State Governments to 
strengthen staff of hospitals upto Taluk level for sterilization opera
tion, for training and mobile units. The patients from primary 
health centres can thus normally be referred to the Sub-Divisional, 
Taluk, District Hospitals where sterilization teams can normally 
operate. These teams can also go to primary health centres where 
operating facilities exist. The assistance offered by the Govern
ment of India has been availed by some States. Other States should 
also fully avail of the offer so that the sterilization programme should 
be rapidly extended. It may be desirable to lay down targets for 
sterilization operation, e.g., Gujarait State proposes to i>erform 400 
sterilization operations per Community Development Block per year 
on the assumption that the population has increased to 80,000 in 
each Block. I

15. “Various studies suggest that there is already considerable 
awareness of the need for family limitation and desire for practical 
help and guidiance. This does not mean that the difficult problems 
of communication and motivation have been overcome or that in 
terms of advice and organisation much more than a beginning has 
been made, in particular, in approaching rural communities. It is to 
these aspects that much greater attention diould be given in the 
Third Plan. TTie intensification of the education programme Is 
enicial to the success of the entire movement. Family Planning edu
cation, being part of education for a better life, has to be interwoven 
with other constructive activities, especially the work of the primary 
health omtres. community development blocks and voluntary or- 
fuiisatlons. Information has to be mad^ available on the larjjesrt



possible scale and conditions created in which individuals can iieely 
resort to family planning. Family Planning Services have to be 
inade available much more widely than at present. In this, the 
central feattire must be the integration of family planning with the 
normal medical and health services, specially those rendered 
through the primary health centres. To an extent such services 
might also be made available through centres maintained by volunt
ary agencies,-mobile imits and industrial and other establishments. 
According to the tentative programmes drawn up for the Third Plan, 
the number of family planning clinics is likely to increase from 1645 
at the end of the Second Plan to about 8200. Of the latter, about 
600 clinics may be in rural areas and 2100 in urban areas. Distribu
tion of simple contraceptives and general advice could be entrusted 
in a much larger measure to voluntary organisations, to paramedical 
personnel and to dais specially trained in family planning work. The 
additional personnel and other expenditure required for enabling 
every primary health centre to provide family planning services is 
proposed to be incorporated in an integral manner into the program
me for primary health centres. The main difficulty here is of secur
ing the requisite trained personnel specially women workers. For 
expanding training facilities, it is essential to organise a large num
ber of intensive short-term courses. In the urban areas, it is pro
posed that greater use should be made of private medical practi
tioners in providing advice, distributing supplies and, to the extent 
possible, in undertaking sterilisation.

16. “A large-scale family planning programme has to be supported 
necessarily by indigenous manufacture of contraceptives. In this res
pect. although there has been some progress, the situation cannot be 
said to be satisfactory. The estimates of supplies, which have been 
current hitherto, are based on a programme of very small dimen
sions. In view of the nature of the programme, it is considered that 
it will be necessary for the Government to take initiative in pres
cribing standards and specifications, determining prices, and also 
participating increasingly in production. In the early stages and for 
certain sections of the population provision of supplies free of cost 
and at subsidised rates will also be necessary. It is recommended 
that detailed plans for the production of contraceptives, both by 
Government and by private firms, should be drawn up as a matter 
of high priority, keeping in view the objective that, os rapidly as 
possible, supplies will in fact become available on the scale needed.

17. “It is visualised that during the Third Plan facilities for rterl- 
lization will be extended to district hospitals, sub-divisional hospitals 
and to such primary health centres as have the necessary fadlitier 
for surgical work. With the help of mobile units, these facilitlw c*».



be extended further.” 7823 sterilization operations (2,333 male and 
5,490 female) were performed during 1956 which increased to 37,951 
(25,957 male and 11,994 female) in 1960. "nie number of sterilization 
operations conducted since 1956 as per information available is as 
follows:—

84

year Male Female Total
1956 2.333 5.490 7,823
1957 3.671 9,859 13,530
1958 9,072 16,801 25,873
1^59 13.925 21,797 35,722
i 960 25,957 11,994 37.951

(June) 1961 8,808 2,347 11.155

Total: 63,766 68,449 1 ,32.215

18. The Director, Indian Council of M'ediceil Research has re
quested all members of the Advisory Committee on Scientific As
pects of Family Planning, Officers-in-charge of Indian Council of 
Medical Research, Medical Colleges, Research Institute and Univer
sities, Administrative Medical Officers and Medical Associations and 
Societies in India to send research schemes for consideration in
(i) development of suitable oral contraceptives either 
synthetic or extract from indigenous plant material, (ii) develop
ment of more effective local contraceptive, (iii) follow-up of steri
lization cases both male and female to investigate possible after
effects in such cases, (iv) investigation of the mechanism of sj)er- 
matogenesis and ovulation, fertilization and cytological studies, (v) 
other studies in the physiology of human reproduction such as ferti
lity, (vi) development of studies of human genetic and (vii) investi
gations on sterility.

19. The much debated subject of use of progestational steroids has 
also been considetied. An Expert Committee on oral contraceptives 
makes recommendations to'-the Government of Iiulia regarding the 
action that may be taken for their research and! use in the country. 
This Committee has recommended that (i) in view of the delicate 
hormonal balance in the human body and the harmful effects that 
may Sow from upsetting such a balance over a prolonged period by 
the administration of these steroids and in the absence of adequate 
evidence that the use of these steroids for prolonged periods is 
harmless, the stage has not yet been reached to permit tiie sale of 
these steroids for control of conception, (ii) in view of the available 
evidence of effectiveness of these dru^  for distuibances of men
suration, threatened aibortkm and sterility, for wbicih their use is f<^ 
short duration, their sale for the therapeutic purposes on medical-



prescription may be permitted and this question may be considered, 
by the Drugs Controller (India) in the normal course, [The Drugs- 
Controller (India) will no doubt consider the restrictions and pre
cautions that should be imposed while permitting the sale of these 
products] and (iii) the Government of Indie may have no objection 
to the use of these products for research purposes as regards their 
anti-fertility effect by competent workers under rigid controlled 
conditions.

20. The emphasis in the demographic research is on (i) conti
nuous survey of population situation in India including estimated 
projections of population structure, (ii) studies in internal migration 
with special reference to industrialization and urbanization, (iii) 
ad-hoc field studies on regional basis on attitudes and motivation and 
affecting family size, on methods of commxmication on base line data 
on attitudes towards family size and knowledge and practices of 
family planning methods, and evaluation of family planning pro
gramme, (iv) studies on inter-relationship between social, economic 
and population changes, fertility and mortality patterns in different 
regions, national income and per capita income and vital statistics,
(v) development of existing training and research centres and de

mographic training in universities and (vi) dissemination of infor
mation on population problem and co-ordination in the field of de
mography.

21. A regular fellowship programme in India and abroad is being 
developed. Demographic Training and Research Centres have been 
established. The Ford Foundation and the Population Council, New 
York, is giving valuable assistance.

22. The effect of the programme on birth rates is not likely to be 
evident still for a number of years. But a study of Contributory 
Health Scheme Clinics Patients of Delhi by Demographic Research 
Centre, Delhi University, has shown that the pregnancy rate for 
non-contraception use period ranged between 62 and 66; for contra
ception use period without clinics service it was 35’ 2 and for the post
clinic contraception-use-period it was 10 for disphragm and jelly and 
12.6 for all the prescribed contraceptives. This shows that by using' 
contraceptives under clinic guidance, it is possible to reduce expect
ed pregnancies by 80 per cent.

23. The Family Planning Programmes implemented du*ing the 
first two plans may justifiably be ccmsidered as preparatory phase 
for a more extensive approach beginning with the Third Five Year 
Plan. The achievements made are significant and encouraging, but 
it is just the beginning. The results achieved are not only due to 
the efforts of the governmental and nui-govemmental organisations
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' but to a great extent due to the acceptance of the programme by the 
people. To make family plsuming a way of life required a great 
deal of further effort and widespread participation of the people 
which is gradually increasing.

24. “The programme for family planning in the Third Plan pro
vides for (a) education and motivation for family planning, (b) 
provision of services (c) training, (d) supplies, (e) communicatioa 
and motivation research (f) demographic research and (g) medical 
and biological research. The programme as approved, involves a 
total outlay of Rs. 50 crores. Clearly, the limitations of the pro
gramme of the nature of family planning arise not from finance, but 
essentially from considerations of organisation, and personnel, whick 
affect the scale and intensity at which the programme can be imple
mented. An expanded programme of research is to be undertaken i» 
the Third Plan. Amongst others, the following aspects are being 
Investigated:

(i) Development of studies of human genetics.
(ii) Studies in the physiology of reproduction.

(iii) Development of more effective local contraceptives.
(iv) Development of suitable oral contraceptives.
(v) Follow-up of sterilisation cases, both male and female, to

investigate possible after-effects in such cases.

“The main task in the field of family planning in the Third Plan 
is to find effective solution to certain basic problems and to mobilise 
all the available agencies for educational and extension work in sup
port of family planning. Administrative arrangements at the Centre 
and in the States will need to be greatly strengthened. To equip 
thousand:  ̂ of primary health centres and in due course their sub
centres as well, with personnel and supplies, and to b€ able to reach 
out to the villages not merely with advice but more positively with 
the means to practise family planning, are tasks whose magnitude 
and complexity should not be imder-estimated. To utilise such 
diverse agencies as private medical practitioners, indigenous doctors 
and village dais for family planning work along with the family 
planning clinics and the primary health centres will call for mo.«!t 
careful planning at the local'level. The organisation of production 
of contraceptives on the scale needed is another major undertaking. 
It is essential that the help of voluntary organisations, labour organi
sations and other associations in various fields of national life should 
be sought on as large a scale as possible and integrated into the 
practical t>rogrammes of work adopted in each area.
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“Finally, it should be added that besides the facilities which are' 
undoubtedly needed, in any large-scale effort to limit families there- 
should be the greatest emphasis on moral and pyschological ele
ments, on restraint end on such social policies as education of women, 
opening up of new employment opportunities for them and raising 
of the age of marriage. In addition to advice on birth control the 
family planning programme should include sex and family life edu
cation and advice on such other measures as may be necessary to 
promote the welfare of the family.”

25. A financial ceiling of about Rs. 27 crores and programme ceil> 
ing of Rs. 50 crores has been made for family planning programme- 
for the Third Five Year Plan period. The estimated expenditure 
during the Second Plan and tentative provision for each State during- 
the Third Plan is Enclosure ‘B’.
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APPENDIX n
[Vide Serial No. 18 Chapter II]

Circular letter No. 211 (1) 61-PjfU dt. 3-6-61 issued by the Govt, of 
India to State GovemmenXs conveying observation of the Esti- 

mates Committee regarding licensing.
No. 211(l)/61-Py-II
G overnm ent of India

MINISTRY OF FOOD & AGRICXJLTUKJS
(D epartm ent of F ood)

New Delhi-1, June 3, 1961/Jyaistha 13, 1883
From

To

Shri A. K. Ray.
Undler Secretary to the Govt, of India.

All State Governments/Administrations.
SUBJECT:—126th Report of the Estimates Committee of Parliament 

on the Ministry of Food and Agriculture (Department 
of Food)—^Recommendation regarding licensing—

Sir,
I am directed re-produce below an extract of S.No. 18 of para 

39 from the 126th Report of the Estimates Committee of Parliament 
on this Department for the year 1960-61:—

*‘It is obvious that licensing by itself is of little value unless 
the conditions of licence are enforced. The importance 
of checking and analysing the returns of stocks which 
arfe submitted by wholesalers and millers to the res
pective State Governments cannot be over-emphasised’\ 

I am to observe that requisite action to be taken in pursuance of 
the suggestion contained in this observation would really fall within 
the ambit of the State'Governments’ responsibility to enforce the 
licensing system. The Government of India are not aware how the 
State Governments or the District Licensing Authorities might be 
utilizing the information contained in the fortnightly returns sub
mitted to them by the licensees vmder the respective foodgraln# 
dealers licensing Orders.
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I am to request that this Department may kindly be informed off 
the action being taken or proposed to be taken to give effect to 
the suggestion made by the Estimates Committee of Parliament so 
that the necessary information may be placed before the Conimittee.

Yours faithfully, 
Sd.- (A. K. RAY), 

Under Secretary to the Govt, of India,

Copy to:—
1. B.P.I
2. DESA(G)

Sd/-
for Under Secretary to the Govt, of India.
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APPE N D IX m

[Vide Serial No. 3 Chapter 111]

Statement containing the reply of Government to recommendation.
No. 3

Of the five Under Secretaries referred to in this paragraph, one 
Under Secretary is dealing exclusively w ith w ellare work and does 
not have any connection with ordinary adminisiration work. Under 
the scheme prepared by the Ministry of Home Affairs, the 
tinder Secretary (Welfare) is to be em ployed cxclu.>.vc3y iur wel
fare duties. He acts also as the Welfare Officer of the Directorate of 
Sugar and Vanaspati, an attached office of the Department of Food 
and the staff posted at New D elhi/D elhi under the Regional Director 
(F o o d ) , Northern Region.

2 . Of the remaining four Under Secretaries, one deals exclusively 
with the gazetted establishment. The Food Department has 257 Class
I Officers and 124 Class II Officers and all matters relating to appoint
ment, promotion, postings, transfers, seniority, quasi-permanency, 
confirmation, pension, fixation of pay etc., are dealt with by lhis 
Under Secretary. A ll this w ork has to be done in the Ministry. The-̂  
details of the Under Secretary’s duties are listed under the heading 
Establishment-I Section of the material supplied to the Estimates 
Committee.

3. The second Under Secretary deals with all matters concerning 
the regional establishment and is in charge of RE. I, RE. II and RE. 
I l l  Sections (Pages 27 to 28 of the replies to the Questionnaire 1 Sec
tion I— G eneral). He does not have anything to do with administra
tion w ork o f the staff in the Secretariat. Although the heads of offices 
exercise powers o f appointment and disciplinary powers in respect 
of the Class III and Class IV  staff w orking under them, there is n 
very large number o f items of w ork pertaining to non-gazetted stsff 
in the Regional Offices which, by their very  nature, have to be han<^- 
led in the Ministry. The continuance of the existing strength, the 
creation of additional posts and sanction of additional staff are con
trolled by the Ministry. In respect of certain categories o f posts all- 
India seniority lists have to be drawn up and operated upon, and thi<̂  
fcm ction can only be perform ed by the M inistry. Even in respect of 
IDBtters which are w holly under the control o f the Regional Directors
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the stafiE concerned have the right of representation (as distinct from 
appeals in disciplinary proceedings) to the M inistry,

The fram ing of recruitm ent rules for staff in the Regional Offices, 
the enunciation of principles com mon to all the four Regions on mat
ters such as transfers, seniority etc., extension and re-em ploym ent of 
staff beyond the uge of superannuation, matters relating to  hiring o f  
office accommodation, special facilities to staff such as allowances etc., 
have all to be dealt with in the M inistry as it is necessary that the 
decisions taken should apply uniform ly to all the Regions. S im ilar l ; , 
all matters relating to quasi-permanency of gazetted and non-gazet- 
ted staff of the Regions (excluding Class IV staff) have to be dealt 
with in the M inistry as the Regional Directors are only the appoin t-. 
ing authorities for staff and under extent orders the approval of 
quasi-permanency has to be given by a higher authority. A part 
from  the items listed above, there are numerous other items such as 
pay fixation, matters concerning the staff associations, relaxation of 
certain requirements under the M inistry’s powers, grants-in-aid, in
stallation of telephones, purchase and overall control of the use o f  
staff cars etc., w hich have to be dealt w ith in the Ministry.

4. O f the two remaining Under Secretaries, one is in charge of 
Co-ordination w ork and all miscellaneous house-keeping matters f'f 
the Ministry. The items under his charge are listed under the duties 
o f the Administration Coordination Section, Coordination G eneral 
Section, Establishment III Section, Establishment IV and the L ibrary 
o f the Food Department (pages 28 to 30 of the replies to Question- 
aire I— Section I— G enera l). It w ill be observed that the duties o f this 
officer are not, for  the most part, connected w ith personnel. His 
w ork pertains strictly speaking to the category for  which, in m anv 
offices, there is a general branch as distinct from  the Personnel 
branch. It is only for convenience that he w orks under the D eputy 
Secretary (Adm inistration) and is designated as an officer of the 
Adm inistration Branch. It m ay further be pointed out that there are 
a large num ber o f matters w hich do not concern only one section but 
require co-ordinated action on the part o f tw o or m ore sections. Such 
matters are dealt w ith by  the officer w ho has the Adm inistration 
ordination and Coordination General Sections under him. T he other 
Under Secretary deals with the items listed under Establishment II 
and V  Sections and Cash Section. (Pages 31 to  32 o f  the replies, 
to Questionnaire I— Section I— G eneral).

It w ill be seen from  the m ultifarious nature o f the duties entrust
ed to  these tw o under secretaries that tw o oflQcers are essential fo -  
the administration w ork  o f the M inistry and the non-gazetted staff, 
and that there is no scope for  reduction in the stren ^ h  o f Under 
Secretaries dealing with administration w ork  in this Department
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[Vide Serial No. 5, Chapter IH]
Measures for Strengthening of Administration

Measures for improvement of administration are continuotisly 
under consideration. A review of the existing position was recently 
made particularly in connection with the formulation of the Third 
Five Year Flan.

The vigorous and punctual implementation of the Plan today 
forms the core of administrative activity.

The review of machinery of Government has, therefore, taken into 
consideration the difficulties of the Second Plan and the projected 
needs of the Third Five Year Flan.

2. The following principal objectives have been kept in view in 
taking decisions on measures necessary for administrative improve
ment:

(i) Individuals and organisations should be judged strictly by 
the test of results. For this purpose, they should be 
given a clear statement of tasks, means, obligations, time 
sequence of operations and the assumptions on which 
they are based. Attempt should be made to build reason
able challenge into each job and individuals and organi
sations should be given the necessary trust, responsibi
lity and powers to achieve the results expected of them.

(ii) The present system of financial control should be reorga
nised. Itemised examination of financial proposals 
should be confined only to vital matters. Financial res
ponsibility should be devolved, in liberal measure, on the 
administrative ministries and by them, in turn, on the 
implementing authorities. The control of the Ministry 
of Finance should be exercised through pre-budget scru
tiny and by adequate reporting, random checks and work 
studies in such fields as may be considered necessary.

(iii) The responsibility of the Head of Department and the
executive authority concerned with the implementation 
of programmes and policies will be substantially increas
ed. This will be done both by giving additional power®
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and by the requirement that certain activities such as 
corruption and public relations should be dealt with or 
a more planned basis than before. The consideration of 
individual complaints as at present in these spheres will 
be supplemented by the drawing up of a programme of 
work at the beginning of the year by each Head of De
partment. This programme will be scrutinised by the 
secretaries of the Ministries and progressed by them ade
quately.

(iv) The managerial skills of the public servants will be increas>
ed through a sustained programme of executive devê  
lopment by training and counselling. Powers will also 
be taken by Government for weeding out officials who 
are ineffective and against whom suspicion exists 
amounting to moral conviction.

(v) Simplification of procedures and work will be vigorously
pursued by introducing work studies, by competently 
trained personnel, in all spheres of administration.

(vi) Relations with the public will receive special attention. A
series of programmes will be initiated for inculcating 
courtesy and consideration and for changing the attitude 
of authority complex towards those who approach pub
lic offices for various purposes. Better arrangements will 
be made for dissemination of information to the public. 
It is also proposed to fix and publicise time limits for 
dealing with applications and requests made to Govern
ment offices by the public.

3. A number of concrete proposals have been worked out to give 
effect to these broad objectives. The important among them are men
tioned below;

(1) Ministries need not conform to a standard pattern of
organisation. They will be free to vary it, within broad 
limits, in order to introduce speed and quality of work 
suited to their circumstances.

(2) Ministries should only concern themselves with matters of
policy, ĝ eneral supervision and enforcement of stand
ards. Executive agencies should consequently be made 
stronger and given greater responsibility.
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(3) Responsibility for  financial management should be devolv
ed in greater measure than before both on the. 
Ministries and the executive agencies. The scheme 
now  approved, w hich is about to be tried in the Minis
tries of Com m erce and Industry, Inform ation & Broad
casting and Com m unity Developm ent & Cooperation 
and the Department of Food, includes (a) form ula
tion of a program m e for intensive pre-budget scrutiny 
between the M inistry of Finance and administrative 
M inistry necessitating the preparation o f budget esti
mates earlier than usual in cases in w hich actuals o f the 
last year are not an important consideration, (b) further 
liberalisation of financial powers to the M inistry in order 
to avoid references to Finance M inistry in the post
budget period except on vital matters and (c) the exer
cise of control of important financial aspects by  the 
Finance M inistry through an adequate reporting system 
and test checks. The M inistry o f Finance is also simul
taneously taking measures to strengthen its m achinery 
fo r  scrutiny o f project estimates and their financial re
view . The details of the scheme are now  being w orked 
out. If it proves successful in the four M inistries select
ed, it w ill be introduced as a general system o f financial 
management in other Ministries.

(4) Control o f the M inistry o f Home Affairs on  staff upto and
including Section Officers should be transferred to the 
M inistries concerned. This w ill enable this staff being 
given training specially related to the M inistry in which 
they are em ployed and w ill also be conducive to better 
personnel management.

(5) Officials in key posts will be kept in their jobs for at least
five years to enable them to produce the results expect
ed o f them. If  there is any loss o f prospects b y  their 
being kept in a particular post in the public interest, the 
loss should be adequately protected against.

(6) Resort to Committees, groups, conferences, etc., should be
reduced drastically. Full responsibility should be given 
to agencies and to individuals and, w ith  it, the necessary 
measures of support and trust.

(7) Arrangements for technical preparation of projects and
scheduling of work relating to them require to be 
strengthened, particularly as information relating to a-
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large proportion of projects included in the Third Plan 
is still unsatisfactory. The concrete suggestion is that 
planning for the Fourth P  an should be started almost 
immediately and a comprehensive time-table may be 
worked out for completing studies for the Fourth Plan 
projects during the next three years.

(8) The procedures relating to recruitment to scientific and
technical posts w ill be studied by the Ministry of Home 
Affairs to introduce greater speed than hitherto in mak
ing such personnel available.

(9) Continuous studies w ill be made with a view  to simplifi
cation and improvement by  the O. & M. Division and 
internal w ork study cells of Ministries of such procedur
es identified by  Secretaries of Ministries, as involve 
delay in decision-making and implementation.

(10) Follow -up w ill be the responsibility of the normal line of
supervision but agencies such as the Committee on Plan 
Projects and the Programme Evaluation Organisation 
will continue their w ork of administrative research and" 
evaluation.

(11) It is proposed to appoint a small committee in each Minis
try to locate officials w ho are ineffective or against 
whom  suspicions exist regarding their integrity amount
ing to moral conviction. Measures w ill be taken to 
develop the ineffective persons by necessary counselling 
and training. In case persons are not capable of 
im provem ent and are in the age group of 45 to 50, they 
w ill be retired either on com pletion of 25 years of service 
or at the age of 50 years whichever is earlier. The re
tirement rules w ill be amended suitably. Persons lack
ing in integrity w ill be dealt with separately.

(12) W ork study will be introduced as a com pulsory subject in
the initial training curricula of all established services.
Courses in w ork study for in-service personnel w ill also, 
be expanded.

(13) Training in supervisory techniques w ill be stepped up for 
all types o f personnel in service.

(14) Incentive schemes, based on system atically worked out
standards, w ill be tried. Encouragement, through^
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appropriate incentives, should also be given for achieve
ment of specific objectives such as reduction in the costs 
of projects, reduction in the foreign exchange conlple- 
ment of projects, speeding up of the implementation of 
projects, etc.

(15) Management of projects is a new and important part of
administrative practice. Its special features are definite 
targets and schedules, costing, need for initiative and 
resourcefulness in execution and emphasis on technical 
efficiency and innovation. These demand adequate pre
planning and accurate estimating. Arrangements for 
technical preparation of projects and scheduling of work 
will be strengthened. Reporting from projects will be 
simplified and made more purposeful.

(16) Training arrangements will be undertaken to develc^
individual and group responsibility. Several measures 
are b îng devised under the following broad heads: —

(a) techniques for fostei^g initiative, ability to programme
and responsibility of individual Officers (e.g., encour
agement to officers to work out their own programme 
of work and to suggest criteria for judging their per
formance) .

(b) increase in capacity for improvement in performance
(e.g., by sampling activities to improve time distribu
tion on various types of jobs, by organising case 
studies and decision-making training).

(17) Heads of Departments should be made responsible for
maintaining and improving relations with the public. 
They should prescribe, having regard to the limitations 
of staff and the nature of cases, time limits for disposal 
of letters, applications and petitions as far as practicable 
and should advertise them to the public. Endeavour 
should be made to adhere to them in all except cases 
requiring a greater degree of scrutiny than in normal 
circumstances.

(18) Each Head of Department should also draw up an annual
confidential programme in advance indicating the types 
of corruption prevalent, the types of personnel involved 
and the measures he proposes to take to improve the 
situation. This programme should be forwarded to the 
Secretary of the Ministry concerned. Simultaneously
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the Special Police Establishment o f the M inistry o f  
Home Affairs should also send confidentially to the 
Secretary its ow n appreciation regarding corrupt prac
tices in the charge of each Head o f Department. T he 
Secretary should, after a consideration o f both the docu
ments, approve of the final programnme and indicate it to  
the Head of Department. He should also progress perio
dically the implementation of this programme.

(19) Sim ilarly an annual program m e should be drawn up b y
each Head o f Department indicating the outstanding 
problem s o f public relations and the measures to b e  
taken to im prove them. This programme should also 
be progressed periodically by  the Secretary o f the 
M inistry concerned.

(20) W here necessary, information counters should be estab
lished and they should be placed in charge o f responsible 
officials w ho should be specially trained to cater to  the 
needs o f the public.

(21) National expressions for  courtesy m ay be devised and
opportunity should be taken o f important national 
celebrations to emphasise the service aspect o f  p u b lic  
administration.

4. The administration of public enterprises is an intricate subject. 
The Report o f the Krishna M enon Committee is separately under 
consideration affecting various organisational and m anagem ent 
aspects o f their working. Special features o f their w orking insofar 
as they relate to their internal organisation and relationships w ere  
considered as a part o f the general problem  o f strengthening adminis
tration. The decisions indicated above w ill be equally applicable to  
them ; the details w ill be w orked out according to the circum stances 
o f each organisation concerned. The follow ing additional decisions 
have been taken on im proving the administrative functioning o f  the 
public enterprises:—

(a) The Ministries concerned should have strong technical
planning cells charged w ith responsibility for  study o f  
the broader technical and econom ic aspects o f projects, 
defining stages o f execution and ensuring coordination o f 
all related measures.

(b ) W ithin m ajor state undertakings design and research
units should be established and prim ary responsibility 
fo r  preparing new  projects placed on them.
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(c ) A ll m ajor projects should have units for  evaluation, review
of progress, reduction o f costs, raising productivity ano 
checking o f perform ance. These units should functioi; 
under the control of top management authorities and 
without interfering in the direct line of supervision, but 
independently of day-to-day operations.

(d ) The M inistry of Finance should strengthen their ‘project
coordination cell’ so that it can (i) undertake thorough 
scrutiny o f cost estimates and of the broader econom ic 
aspects of projects and (ii) accept responsibility for  
presenting an annual report on financial and econom ic 
aspects of the Central Governm ent’s industrial under
takings as a whole.

(e) In view  of the short time available for the form ulation o f
the plans particularly in relation to industrial projects, 
the M inistry concerned are being directed to com plete 
studies of the projects likely to be included in the 
Fourth Plan in the next three years.

5. The Planning Commission has, after a study o f the references 
m ade to it by  the Central Ministries and State Governm ents, decided 
to sim plify the procedures for consultation w ith it. Variations in cost 
estimates up to 10% or Rs. one crore, w hichever is less, w ill not be 
reported to the Planning Commission. Discussions regarding annual 
plans w ill be  confined only to the m ore important projects and pro
grammes. Procedures for Central assistance have already been consi> 
derably simplified. The list o f Centrally sponsored schemes has been 
drastically reduced as also the list o f schemes in the plans o f States 
for  w hich assistance m ay have to be given according to certain 
prescribed patterns. These patterns are also being simplified. As 
regards progress reports on projects and program m es in the States, 
it is proposed that these should be received only at a single point 
w ithin the Governm ent o f India, nam ely the M inistry concerned, but 
the form s should be drawn up in consultation w ith Planning Com 
mission. The same principles w ill apply, mutatis mutandis, to 
schemes implemented by Central Ministries.

/
6. In spite o f the effort to m ake the decisions taken on adminis

trative improvements as detailed and com prehensive as possible, the 
above still remains a statement o f general principles. A  great deal 
o f  w ork is required to be done to give them concrete shape. It is a 
continuing task and cannot evidently be detailed at a point o f time 
in  a statement o f this nature. A  Com m ittee on Adm inistration has
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been established at the Centre headed by the Cabinet Secretary. It 
will be its special function to progress the implementation of these 
decisions and to report periodically to the Cabinet.

The steps outlined above are being brought to the notice of the 
State Governments. Government of India will be glad to give such 
assistance to them as may be possible in implementing them.
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APPENDIX y

(Vide Serial No. 11 Chapter III] 
Crops gtudied in Different Centres of Farm Management Studies 

First series

State

(i) Bombay
(Now Maharashtra)

(ii) Madhya Pradesh 
(Now Maharashtra)

(iii) Madras 

(i v) Punjab

(V) U.P,

(vi) West Bengal

(vii) Andhra Pradesh 

(Tiit) Orissa

ix) Bihar

Crops Studied

Jowar (Irrigated), Jowar (Dry), Bajra (Dry), 
Wheat (Irrigated), Wheat (Dry) Gram 
(Irrigated) & Gram (Dry).

Cotton (Unmixed), Cotton (Mixed) 
Groundnut (unmixed). Groundnut (mixed) 
Wheat (Unmixed) and Wheat (Mixed).

Paddy (irrigated), Cholam (Irrigated), Cho- 
1am (unirrigated). Cotton (Irrigated) Cotton 
(unirrigated), Cumbu, Ragi and groundnut.

Wheat (irrigated). Wheat (unirrigated) Wheat- 
Gram (Irrigated), Wheat-Gram (Unirriga
ted), Cotton (American) and Cotton (Desi).

[Sugarcane (Planted), Sugarcane (Ratoon), 
Wheat, Gram, Paddy Maize, and Cotton.

*Aman’ Paddy, *Aus* Paddy, Jute, Pulses 
and Potatoes.

Paddy and tobacco

Paddy

Paddy, Maize.
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[Vide Serial No. 14—Chapter III]

Copy of Press Note No. 11.0516442 dated 14.6.1957 issued by the
Government of India

Government’s Assurarice on Agricultural Prices:

The question o f  fixing reasonable and econom ic prices for agri
cultural products has been engaging the attention of the Governm ent 
for some time. W hen prices are running high, as they are at 
present, it is not necessary to fix and announce econom ic prices for 
agricultural products.

The G overnm ent are conscious o f the fact that the bulk o f Ih* 
people o f the country are agricmturists and on their w ell-being 
depends the prosperity o f the country. The Governm ent, therefore, 
w ould  like to  assure the agriculturists that the prices of foodgrains 
and other agricultural commodities w ould not be allow ed to fall 
below  econom ic levels. They w ill take suitable steps from  tim e to  
tim e to achieve this end.

APPENDIX VI



APPENDIX Vn
Analysis of the action taken by Government on the recommendations 

contained in the Reports of the Estimates Committee 
(.Second Lok Sabha)

Hundred and Twenty-Sixth Report

1. ’Total number of recoxnm̂ ndations made J47
2. Recommendations accepted fully by Government 

(jnde recommendations in Chapter II).
Number 29
Percentage to total £61*7%

3. Recommendations accepted by Government partly 
or with some modifications {vide recommsndations 
Nos. II, 14 and 31 in Chapter III).
Number 3
Percentage to total 6.4%

4. Recommendations not accepted by Government 
but replies in respect of which have been 
accept^ by the Committee {vide recommendations 
3> 5» 7> 10, i5> 2i» 24> 33. 42 and 47)-
Number 10
Percentage to total 21.3%

5. Recommendations replies to which have not been 
accepted by the Committee {vide recommendations 
Nos. i> 4> 12, 40 and 43 in Chapter IV).
Number 5
Percentage to total 10.6%

IL Hundred and Twenty-Seventh Report

1. Total number of recommendations made 5̂
2. Recommendations accepted fully' by Government 

{fiide recommendations in Chapter II)
Number 38
Percentage to total 71 *7%
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Recommendations accepted by Government partly oi 
with some modifications {vide recommendations 5> 30» 
39 and 49 in Chapter III).

Number 4
Percentage to total 7*5%

4. Recommendations not accepted by Government but 
replies in respect of which have been accepted by the 
Committee {zide recommendations Nos. 4 ,13> 14,21, 
22,23,37,38 and 50)

Nimiber 9
Percentage to total 17%

5. Recommendations replies to which have not been 
accepted by the Committee {vide r̂ecommendations 
Nosl 3 and 45 in' Chapter IV).

Number 2
Percentage to total 3.8%
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